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There is a Department, it is not under me
also.

g1 41 T8 1€ & anfwax Agl 9 &R

IAHT F & ol ALY @Har |
It is not my job.

SHRI INDRAJIT GUPTA (Basirhat) :
Sir, you had assurcd us a coupie of days ago
that you will get the corroboration or confir-
mation or denial of something which the
Railway Minister was reported to have
said.

MR. SPEAKER : 1have already got it
with me. T will talk to you.

SHR1 INDRAIIT GUPTA :
got it ?

Havc you

MR. SPEAKER : Yes.

SHRI INDRAJIT GUPTA : Will you in-
form the House ?

(Interruptions)

s HATH FWET © AT9F qgY foRar 7 ?
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AeuRT RGIA : 1T ZFAT XA H 1T FW
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12.13 hrs.

PAPERS LATD ON THE TABLE

Payment of Bonus (Amendment) Rules,
1983 and Emigration Rules, 1983.

THE MINISTER OF LLABOUR AND
REHABILITATION (SHRJ VEERENDRA
PATIL): I begtolay on the Table :—

(1) A copy of the Payment of Bonus
(Amendment) Rules, 1983 (Hindi and
English versions) published in Noti-
fication No. G.S.R. 251 in Gazette of
India dated the 2Ist January, 1984
under sub-section (3) of section 38 of
the Payment of Bonus Act, 1965.

[Placed in Library. See No. LT-7796/84]

(2) A copy of the Emigration Rules, 1983
(Hindi and English versions) publi-
shed in Notification No. S.0. 941(E)
in Gazette of India dated the 30th
December, 1983 under section 44 of
the Emigration Act, 1983.

| Placed in Library. Sec No. LT-7797/84]

Review on the working of and Annual
Report of Bengal Chemicals and Phar-
maceuticals Ltd. Calcutta for 1951-82
and Statement for delay in laying the
Annual Report and Audited Accounts of
the said institution for the year 1982-83.

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE) : [ beg to lay on the Table ;—



